18.04.2018

AT 2.15 P.M.

1. ITA 791/2017

2. W.P.(C) 1084/2017
CM.APPL.4957/2017

AT 10.30 A.M.

1.CRL.A.562/2017

2.CRL.A.696/2017
CRL.M. (BAIL) 2196/2017

J -1

COURT NO. 3
(DIVISION BENCH-II)

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

PR.COMMISSIONER OF INCOME TAX

DELHI -18
VS M/S. N.S. SOFTWARE (FIRM)

M/S. ANEJA CONSTRUCTION (I) LTD
THROUGH AUTHORISED
REPRESENTATIVE

VS UNION OF INDIA AND ORS.

COURT NO. 33
(DIVISION BENCH-V)

ZOHEB HOSSAIN,SUDESH GARG

PRIYA HINGORANI,CHANDRA BHUSHAN
PRASAD, G.K.MISHRA,
PRIYANKA BAKSHI

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

MANISH SHARMA @ PAPPAN
VS THE STATE NCT OF DELHI

ANIL KUMAR SHARMA
VS STATE

SAMEER CHANDRA,MANOJ LOHIA
DEEPAK MAHAJAN,KEWAL SINGH AHUJA

SUMER KUMAR SETHI,DOLLY SHARMA
KEWAL SINGH AHUJA



18.04.2018 J - 2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 33
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 PM

1. W.P.(CRL) 1804/2017 DR.SANGAMITRA ACHARYA & ANR TRIDEEP PAIS,SHIVAM SHARMA
CRL.M.A.9963/2017 VS STATE (NCT OF DELHI )& ORS SEEMA MISHRA,DEEKSHA GUJRAL

RAJSHEKHAR RAO,AMICUS CURIAE
RAHUL MEHRA,KAMNA VOHRA,
PRASHANT SINGH,JOYDEEP MAZUMDAR
DEBOJYOTI BHATTACHARYA,
MOMATA C.BHATTACHARYA,SUNIL KUMAR
MRINAL KANWAR,ANKIT DIXIT
KAMLESH MISHRA,AHMAD PARVEZ,
MD. ASLAM,ADITYA MISHRA

COURT NO.29
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.852/2017 SANDEEP TIWARI NEELAM SINGH, ASHOK KR. GARG
VS THE STATE

HIGH COURT OF DELHI
17th APRIL,2018 REGISTRAR (LISTING)



